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CENTRAL Aa~INISTRATIVE TrliBUNAL 
~h_'!L_ffiiiD BENQ;, ALL!t!ABAD. 

All ahabad , this t he 29th day of April 2002. 

QUOflLM : HON. Mlt. S. DAYAL, A. rtl ~ 

HON. MH. HAFIC{UQ?IN, J . M •.• 

0 . A. No . 710 of 1996 . 

OPEN COJHT 

Ashok Kumar Shanna s/ o Late .:lri Satya Prakash Sharma r/ o 9/ 50 

!.loti Katara ( Gal i Pokhar Para) Pg ra ••••• 

Counsel for appl icant : Sri d . K. Mal viya . 

• •••• Appl icant . 

Versus 

1 . Union of India through ::>ecretary, i.linis try of rta il\'J ay s , 

N t~. ., 0 el h i . 

2 . Division al l ail way !.tanager, J hansi. 

3 . Sri Han Py are, Yard !.laster, Jhansi Central l.ailway. 

4 . .:lri Devendr a ::)ingh Sh2nn a, Station ~·.iaster, Vrindab an Road, 

Central ailway, J.lathura . 

5 • .'::)ri B. \1. Srivastava, St ation Master Kal aras, Central 

l.ailL'ay, District G'Jalior (MP) 

6 • .5ri s. K. ~rivastava, nsstt. Station j. ~ aster, J han s i Central 

l~ai 1 t·Jay . 

7 • .Sri V. K. Asthana , Asstt . Stat ion J.laster, haghaul , Central 

.. :{a ilw ay . 

8 . Sri A. K. S r i vcJstav a , Asstt . .:itdtion Muster, Jh c:msi 

Central nailway. 

9 . ::)r i N. s. Y adav, Asstt . .;)tat i on i~laster, ... aj a Ki mani, 

Central rta il \'' ay, AJ ra . 

10 . Sri .';) . K. Ga ut an, ASS tt. Station /.laster, Lal i tpur, Central 

11. ~ri V. K. Datta, ASstt . ~tation /.laster, Rundhi, Central 

.R a il\·1 ay • 

12 . Sri K. K. A]nihotri, Asstt . .St at ion Mast er, J hans i, Cent ral 

Hail vi ay . 

• • • • • ••••• Hesponden ts . 

Counsel for respondents : Sri A. SthalekcJr . 
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0 h D E n {ORAL) 

.SY JJQN. MH. .$. P-_A'f!JJ... , A.M. 

This appl ication has been filed for seeking a 

direction t o the respondents to promote the applicant on the 

post of Station ~uperintendcnt/Chief Yard Master etc. in the 

scale of Hs . 2000..3200 \·J. e . f . 26 . 3 . 96. 

2 • The appl ican t has cl ajmed that he joined railway 

service on 11 .5 . 1965 as Tel egraph Sign all ar at f9ra . The 

respondents i ssued an office order dated 15 . 11 . 95 for conduc­

ting a \J ritten excmination for the sel e ction of .;;t at i on 

Supdt. / ~tat ion Master/Yard f,laster/ T. I . /i.iVI in the Grade of 

1LS . 2000-32C:O in the operati ng department in Jhansi Divis ion . 
, 

It is cl a jme d that there were 25 vac ancies of general c and i -

dates, 3 v a cancies for ~. c. c andidates and 5 v ac ancies 9f 

~. Ts against ·,·,b ich 75 c andi dat es fran general cat eg ory, 9 

c andi dat es from .:j . c. category and 4 c and i dates from s. T. 

c ategory were call ed . The writt en excminat ion was conducted 

on 2 . 12.95 a nd 9 . 12. 95 in v.rh ich Hespondent No s . 3-12 along 

wi th applic ant were declared succ essful . He cl ajms that the 

respondent s had not qualif i ed yet they were c all ed for Viva 

Voce . He claims that t he respond ents \'Jere only included in 

the panel drc:t.vn even t hough they had not passed the written 

exan ina tion . 

3 . :Je have heard .;;rj 1·. 1<. Malviya for applicant and 

Sri A. ~thal ekar for r espondent s . 

4 . \le find t hat the respondents had circul ated the 

list of elig ibl e c andi dat es on 15 . 11. 95 (Annexure-I) for 

appear i ng a t the written exam ination for filling up 2 5 post 

of general category, 3 pos t of .:JC and 5 pos t of .:::»T . The 

\'Jritten exanination was hel d on 2 . 12.95 and 9 . 12.95. The 

n ames of r espondents appears at ~ . No . 9 , 12, 14, 17, 22, 26, 

28, 35, 37 and 44 whil e tae nan e of t he applic ant appears at 

:.ll . fJo .7 2 of the !,ja i d list. 
Th):esuJ. t of written exanination 
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• 
was declared by a notif ication dated 7. 2 . 96 in which the 

respondents as well as the applicant were declared s uccessful 

in the written test. In the note incorporated below the list, 

it hss been stated that staff against whan asterisk mark had 

been shCINn, were allowed to appear in the viva voce test on 

the b asi s of notional seniority marks. In the final panel, 

the nane of the applicant was not included as a result of 

• v1.va voce. 

5 . The cl aim of t he applicant t hat the respondents 

have not qualified in the written exanination and even then 

they were allowed to appear in the vivo-voce test iS based 

only on the fact that the respondents have been she111n as 

beneficiaries of notional seniority in the list of successful 

candidates at t he written test dated 7.2.96 • 

6. • ie find that the applicant has not challenged the 

seniority of t he respondents in the 0. A. His contention that 

the respondents had not been declared successful in the 

v1ri tten exanination i s also inadm i ssible on account of the 

fact that the nanes of the respon::.l ents is included in the 

notification containing the result of t he \'Jritten test dated 

1. 2 . 96. .le find that t he applicant had anpl e tjme after 

15 . 11 . 95 when the list of elig ible candi dates was circul ated 

for the first time for hol ding selection and again after 

7 . 2 . 96 when the result of the written test was declared and 
~ L.-

y ct the applicant appeared ~A the viva-voce test on 27 .2 . 96 

and cane before us only after he was not included in the 

final list. ./e, therefore, find no merit in the O. A. and the 

sane is di sn iss ed . 

i-\Sthana/ 
30 . 4. 02 

There shall be no order as to costs. 
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